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The impact of this on the standard 
of education has not been assessed.

3. In so far as the College teachers 
are concerned, the Government of 
India have decided to accept the re­
commendations of the University 
Grants Commission for revision of 
their salary scales and give special 
assistance to State Governments for 
implementing these recommendations 
with effect from 1-4-66. This deci­
sion has been generally welcomed by 
Colleg; teachers from different parts 
of the country.

4. As regards the problem of giving 
adequate salaries to teachers at all 
stages of school education, the State 
Governments are primarily concern­
ed. The Government of India have 
been impressing upon the State Gov­
ernments the need to improve the 
emoluments, service conditions and 
qualifications of teachers as a step 
essential to qualitative improvement. 
They have also advised State Gov­
ernments to remove disparities in the 
pay scales of Government and aided 
School teachers.

5. The Government of India as­
sisted State Governments on 50:50 
basis for improvement of salaries of 
School teachers as a Plan scheme in 
the State Sector. It is estimated 
that about Bs. 37 crores have been 
spent during the Third Plan on these 
Plan Schemes. As a result of all these 
efforts, salaries of teachers have been 
improved although there is room for 
further improvement in some States. 
It has now been decided on the re­
commendations of the Conference of 
Education Ministers held in June,
1965 that expenditure on Improve­
ment of salary scales will be re­
garded as a Non-Plan Hem of ex­
penditure.

Synthetic Gas Plant

*1826. Sftrl BriJ Basi Lai:
Shri Braj Bihtfri Mehrotra: 
Shri Vlshwa Nath Pandey:

Will the Minister of Petroleum and
flumlraln be pleased to state:

(a) whether it is a fact that an 
agreement under which the Power 
Gas Corporation of the United 
Kingdom (P.G.C.) will collaborate 
with the State-owned Fertilizers and 
Chemicals for the design and engi­
neering of synthetic gas plants aftfl 
ammonia synthetic plants using
I.C.I. process was signed at Eloor 
(Emalculam, Kerala) recently; and

(b) if so, the main features of the 
agreement?

The Minister of Petroleum and 
Chemicals (Shri Alagesan): (a) Yes,
Sir.

(b) The main features of the agree­
ment are:

(i) FACT—PGC collaboration in
the field of design, engineer­
ing and constructing syn­
thetic gas and ammonia 
synthetic plants based on
ICI processes,

(ii) payment of licence fees to
ICI and process design and 
detailed engineering fees to 
P.Gt.C. Provision has been
made to reduce the process 
design and engineering fees 
for subsequent plants df 
identical capacity,

(iii) provision of training facilities 
to FACT staff in design and 
engineering of the above 
processes in PGC Engineer­
ing Departments and else­
where.

Reservations for Scheduled Castes and
Scheduled Tribes In Central Gov­

ernment OJBees
♦16*7. Shri Bate Sftngh:

Shri Hakam Chand 
Kachhavaiya:

Shri D. C. Sharma:
Shri Kbhen Pattnayak:
Shri Solankl:
Shri S. M. Banfcrjefc:
Shri Gnlshan:.
Shri P. K. Dee:
Shri Dajl:




